BUSINESS ADVISORY COMMITTEE
{Eighth Lok Sabla)
THIRTEENTH RFEPORT

{Presented on 18-17-1 685

The Businoss Advisory Gomatee bold o osinihg on Monday, the 18th

November, 1985,

2. The Comniittee recommmend the allocation of time to the
following irems of business as shown against each —

{1) Discussion on the Resolution secking disapproval of the Repre-

. sentation of the People \Amoadm{*m) Ordinance, 1085,

{2) The Representation of the People (Amendimeont) Bill, 1685 (1o
replace Ordimance).

{Consideration and passing)

ment of Bonus { Anendiment) Ovdinance (Nes. Gand8), 1985 -
(4} The Pavment of Bonus {Sceond Amendment) Bill, 10‘3r (To
replace Ordinances)

{Consideration and fossing)

(5) Discussion on the Resolution secking disapproval of the Aiveraft
(Amendment) 01-:1111111(:(* 1985,
{6) The Ajrcraft {Amendment) BTH 1985 (T'o replace Ordinanice.)

(Consideration and passing)
{7} The Natignal Airperts Authoviey Bill, 1985,

(Consideration and passing)

(‘(’1‘ The Sick Industriai Gompanies (Special Provisions) Bill.igls. |

(Comsiaeration and passing) _
{4) The Inland Waterways Authority of India Bill, 185,
(Consideralion and passing)

(10} Discussion on the Third (md Fonth Reports of the Commission
~ for Scheduled Castes and Scheduled Tribes.
{11} The Duck Warkers (Fhfeh Health and Wclﬂne) Bill, 19

" (Constderalion and passing)

{3) Discussion on the Resolutions sceking disapproval of the Pav- 7
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(12) The Citizenship (Amendment) Bill, 1085, 5 hours
{Consideration ana passing)

(1%} Discussion under rule 193 regarding crvash in prices of agei- On
© cultural products, Thursday
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